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O.A. 642/89 
Dated: 10-2-93 

None' for the applicant. 

Mr. A.I.Bhatkar for the respondents. 

It appears that no notice has been 

issued to the applicant about today's 

date, lthough this was specifically 

directed to be done on 6-1-93. 

Registrar to investigate into this and 

£ ix the responsibility. 

Adjourned to 17-3-93. Inform the applicant. 

(V.DDeshmukh) (M.Y.Priolkar) 
M(J) 	 M(A) 
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